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CENTRAL ADMINISTRATIVE TRIBUNAL
; JODHPUR BENCH JODHPUR

| ORIGINAL AP LICATION NO 173/2007

o Date of order 21 07 2011
o CORAM ‘
- HON'BLE DR. K B SURESH JUDICIAL MEMBER
- HON’ BLE MR SUDHIR KUMAR ADMINISTRATIVE MEMBER

- Central Sheep. and Wool Research Institute, Regional Station,

Bikaner. L ' ’ _

: - ...Appllcant.

‘Mr A K Kaushlk for appllcant

, S 52 B VERSUS :

K _1 Indlan Councnl of Agrlcultural Research Krashl Bhawan New

- Delhi Throughtits- -Secretar ry.. -

2- Director, Central ‘Sheep and Wool Research Instltute Avika
‘Nagar, Via Jaipur, -

3 :Senior Administrative Ofﬁcer Central Sheep ‘and Wool

Research Instltute Avika Nagar Via Jaipur.
4- Head: of- DlVlSlOl‘l -Central:- Sheep and- Woolen Research
Instltute Reglonal Statlon Blkaner *

LA L ... Respondents.
: Mr V S GurJar for respondents, S '
' CnAng Mool Ror :

ORDER

(Per Hon’ble Dr. K B. Sures Suresh, Judicial Membe
\

The learned counsel representlng the respondents submlts

that ln pursuance of the records avallable the appllcant was

B - " consndered for appomtment and lt was found not requnred to give

: hlm appomtment for the reason of hlS lnadequacy and order in

respect of thls has already been passed Learned counsel for
appllcant Mr. Kaushlk has also been heard It would thus appear
_"that lf that be- so}then the cause in the present case will no
-_longer survnve Therefore we direct the respondents to ensure
the servnce of copy of the aforesald order Wlthll‘] a period of two_
| *weeks from the date of thls order on the appllcant/ and he |s

granted liberty ito’ challenge it if he SO chooses
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